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Certified that no further action is requlrcd to be taken and the case is fit for consignment to the Record
Room (Decided).
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CORAM : Hon'ble Mr. J.N. Murthy .. Judicial Member

Hon'ble Mr. M.M. Singh .. Administrative Member
2E£4.841990

Mr. B.B. Gogia, learned advocate for the
petitioner made a repmesentation that after this
petition was filed in the Court, the respondents
fulfilled the prayer made in the petition and stated
that there is no need to continue the petition. So

the petition is disposed of as relief claimed is given,
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